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None for the applicant 
Shri MP Dixit, id counsel for the pvt respondent 
Shri Mukundjec, a SC for the official rspondents 

.• 	RDERfolw} 

On calls, noone aPpears for theapplicant thoigh the Id. counsel for 
tiC:Pfflcia1 reponden Shri-  Mukuntee wid,'spondent, Shrir 

?4 .PDixit are present. Froni. order 1ated 24.5.2007 it Will,appc.that 
( that date also'noi,e had;pearedonbeb 0fj 	The  

submissions of the id cowisel for,  the respondents is that the applicant had 
participated ur the se1ection test, buthe waslo mtheinerg tist andothy 
those canthdates who were above in the meritlist were given promotion 

Be 	ny, 	noone 	onbelialff the 	li 	itor.; 
iy one.had appeared on the last date, this application is dii ed for flOfl 

• fprosecufion. 
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